
 Matters  under

 fShri  Niren  Ghosh]  ।

 ment  take  decisions  on  their  appoint-
 ment  and  extension  of  their  terms.

 Varying  criteria  seem  to  have  been

 adepted  in  deciding  on  the  extension
 of  the  terms  of  four  bank  Chair-
 men.  The  tenure  of  the  Chairmen  of
 the  Punjab  National  Bank,  United
 Bank  of  India,  Bank  of  India  and  the
 Union  Bank  were  due  to  expire  at
 various  points  of  time  in  1980,  All
 the  terms  were  extended  but  by
 different  periods.  The  terms  of  the

 Chairmen  of  the  Punjab  National
 Bank  and  United  Bank  were  extend-
 ed  till  they  reached  the  age  of  60-
 eriteria  generally  acceptable  to  the
 Finance  Ministry.  But  the  term  of  the
 Union  Bank  Chairman  was  extended
 in  mid-1980  till  the  end  of  year  al-
 though  he  was  60  years  ०८  age.
 The  term  of  the  Bank  of  India's
 Chairman  was  extended  only
 by  a  month  till  November,  1980,  81-
 though  he  was  to  attain  the  age  of
 60  early  in  1981.  This  was  consider-
 ed  highly  disturbing,  not  only  be-
 cause  no  permanent  appointment  re-
 placing  him  was  made,  but  also  be-
 cause  he  was  asked  to  hand  over
 charge  before  December,  1980—+the
 crucial  ‘month  for  commercial  banks.
 It  is  only  in  the  last  week  of  the  year
 that  large  allowances  are  made  andਂ
 deposit  ang  assets  reshuffled  in  the
 account  bocks  etc.  What  is  most  sur-
 prising  is  that  Reserve  Bank  which
 is  supposed  to  recommend  and  super-
 vise  all  important  appointments  in
 commercial  banks  has  reportedly  not
 been  consulted  in  this  matter.

 I  maintain  that  it  ७  an  extremely
 serious  state  of  affairs.  ।  therefore,
 demand  that  a  full  statement  be  made
 by  the  Finance  Minister  before  the
 House  about  the  appointment  and  ex-
 tensions  of  terms  of  different  bank
 chiefs  and  how  they  were  made  on
 the  basis  of  whose  recommendations.

 (vii)  RaPE  OF  Two  ADIVASI  GIRLS  म
 BHABRA  VILLAGE  GF  JHABUA  pIstrIct,
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 PHALGUNA
 औ,  -  (SAKA)

 वाद्यों  को  नर  -ा  -  ल

 न्यायिक  कार्यवाही  का  जाएं  ।  -ं  सौध
 साथ॑  उत्पीड़ितों के  अभिभावकों  क  योग्य

 सहायता  दी  जाए  ।

 3a  brs,

 GENERAL  BUDGET,  1981-82—GENE-
 RAL  DISCUSSION-—Contd.

 MR.  DEPUTY-SPEAKER:  Now,  we
 take  up  further  genera]  discussion  on
 the  General  Budget.

 SHRI  RAVINDRA  VARMA  (Bom-
 bay  North):  Mr.  Deputy-Speaker  it  is
 always  interesting  and  e.lucative  to
 listen  to  my  hon.  friend,  the  Rt.  Hon.
 Finance  Minister.

 SHRI  NIREN  GHOSH  (Dum  Dum):
 Where  is  he?  He  seems  to  be  conspi-
 cous  by  his  absence  from  Lok  Sabha.

 THE  DEP  MINISTER  IN  THE
 MINISTRY  FINANCE  (SHRI
 MAGHANBHAI  BAROT):  I  am  here.

 SHRI  RAVINDRA  VARMA:  He  is
 an  artist,  a  seasoned  artist.  He  has
 won  the  recutation  of  being  somewhat
 of  a  magician.  Unlike  some  of  his
 other  colleagues—-I  do  not  propose  to
 name  them,  since  I  do  not  want  to
 offend  them—he  js  ntither  koisterous
 ner  bumptious.  He  does  not  proceed
 waving  his  scalpel  in  the  air,  looking
 for  scalps,  with  a  war  dance  as  some
 other  hon.  colleagues  of  his  often  do.
 He  has  a  coy,  cherubic,  misleading
 réassuring  smile.  He  puts  on  his
 surgeon’s  robe  and  enters  the  opera-
 tion  theatre,  and  tries  to  put  the
 mind  of  the  patient  at  ease

 MR.  DEPUTY-SPEAKER:  You
 should  have  been  his  very  close  friend
 because  you  have  understood

 him.

 SHR  RAVINDRA  VARMA:  ह  am  a

 य
 -  Sir.  I  contivee

 to  be  one.  I  keave  -  him  for:

 more  than  30  years.  You  may  ask  me
 whether  I  have  been  victim  of  his  con--
 fidence  tricks.  I  have  always  taken.
 care to  see  that  Iam  not.

 He  puts  on  his  surgeon’s  robe  and
 tries  to  assuage  the  feelings  of  the
 patient  and  wins,  his  contidence.  Then
 he  proceeds  to  administer  a  heavy
 dose  of  anaesthesia,  and  then  goes  on
 to  cut  up  the  patient.  He  has  follow-
 ed  the  practice  in  this  case  as  well.

 He  announced  that  le  was  going  to
 move  from  crisis  management  to
 growth.  He  choSe  the  year  1979-80  as
 the  basis  for  his  comparisons.  Being
 -the  intelligent  person  that  he  is,  he-
 knew  that  he  had  to  choose  the  most
 vulnerable  year  so  that  he  may  shine
 by  contrast  and  therefore,  he  chose
 1979-80,  and  he  said  that  there  were
 Many  achievements  to  the  credit  of
 the  Government.  He  talked  of  the.
 infrastructure,  improvement  in  the-
 infrastructure,  of  agricultural  produc--
 tion,  of  the  rate  of  growth,  but  he
 fumbled  on  inflation  and  then  he  re--
 membered  that  there  were  strategems
 that  he  could  make  use  of.  So,  ins--
 tead  of  using  the  average  of  the  con-
 sumer  price  index  for  comparisons  858:
 is  done  every  year,  year  after  year,  he
 decided  to  switch  to  ।  paint  to  point
 comparison  ang  even  so,  he  could  not
 hide  the  fact  that  as  far  as  inflation
 was  concerned,  he  had  nol  been  able
 to  acquire  control-over  the  forces  and
 pressures  of  inflation.  If,  on  the.
 other  hand,  the  hon.  Finance  Minister
 had  chosen  to  comparc  the  situation
 with  earlier  vears  Ike  1978-7),  he
 would  have  hag  to  admit  that  the
 agticultural  production  had  gone  up
 only  by  0.5  per  cent,  industrial  pro-
 duction  only  2.5  per  cent  the  ०

 in  real  terms  had  gone  up  only  by  1.7
 per  cent.  ang  with  the  increasing:
 Population,  this  would  have  meant,
 this  has  meant  in  fact,  that  per  capite

 ‘
 has  suffered  a  fall  of  2.2  per

 cent,


